
Matter unde 
Rule 377 

MAGHA 13, 1901 (SAKA) Mattc1'S un(lc}· 

C ntral Go" mment employees' 
anisations before fa'dn any 

ffecting 'h~ir emplo ment. 

(iv) FALL IK PRICE OF COCOA 

or-
tep 

EANS 
C USING GR VE CO CERN T FARMERS OF 
KxRALA. 

SHRI P. J. KURIEN (Mavelikarn): 
. , the alarming fall in price or Cocoa 
eans is causing grave concern and 

distress to more than five lakh of 
farmers cultivating cocoa espe"ially 
i Kerala. 

The Cocoa cultivation has picked up 
very well during the past decade due 
to the hectic [forts and the encourag -
ment from Government o! India es-
p cially the campaign of Government 
of Kerala. Cocoa used to, be imported 
from forei~n <countries incurrin' vast 
expenditure in foreign exchange. But 

late, due to the hard. work of the 
armers in Kerala and Karana taka 

this inter cI10p was flouriShing well 
and used to be remunerative and 
attractive. During the vast one decade 
more than 5 lakhl3 of farmers have 
gone in for this hard task 01 Cocoa 
CUltivation. But when their efforts are 
t.earing frui is the sudden fall in prices 
have put down their untold difficulties. 
The Government of Indi a and the 
Ministry of Agriculture has to come 
in a big way to save the situation. The 
pr vailing price is not only unre-
munerative to force the farmers to 
distress sal but also in the long run 
to leave this cultivation. The country 
will be forced to import Cocoa incurr-
ing loss to the national exchequer and 
depletion of foreign exchange r e-
sources. May I request the Agriculture 

inister to make a stat ment in this 
ou e about the steps that he is u r-
ntly taking tCt redeem the situa-

tion and help more than five lakhs 
armers in Kerala and Karnataka and 
11 over ttie country. 

(v) REPORTED PHOTOG PHI G BY 
NTELLIGEl'fC BURE U STAFF OF VISITORS 

WHO CAME ').'0 THE RESIDE CS OF Smu 
SA R MUKHERJEE IN DELHI. 

SHRl SOMNATH CHAT'! EE 
Jadavpur : Sfr, on 31st January 1980 

Ru.le 377 
about lJ. p.m. three. (3) crsons 
taking photogr ph of tho e oir. 
comin at, hok Road, th r sid 
of Shri Samar Mukh rj e, Lader 0 
CPI (M. group in Parti m n , and a ' 
th offic or the Central Committ 0 

the Communi Party ot India 
(Marxist). Wh n they photograph 

tWOI of vi itors~ who came to 4, Ashok 
Road, the visitors tried to catch ho 
of th thr p rsons to hand ove.f 
to pollc. But two men ran away ith 
cam ra nd the third man who ho -
graphed wa c ught hold by th 
visitor and the passersby nd ha d-
d over to police. Mr. A. J. S. Sa i, 

poJice official of the C04 tro room 
took t at person to P arliament St r # 

Police Station. But it s ms no ca 
has been recorded in the potic station 
again t the man who was caugh r -
handed and attempts are going on 1.0 
hush UP the- whole matter. Thi~ i 
very s rious matter which cau. $ 
grave concern to the functionin of 
IvIember of Parliam nt as well 
Oppo ition parties and hence wo 
like to r quest th Minister for om 
Affairs to make a statem nt th rOD. 

SHRl INDRAJIT GUPTA: 
serious matter. 

t i s 

SHR! GEORGE FER AND 
(Muzaffarpur) : It is far too seriou a 
matter to b brought under Rul 377_ 

MR. SPEAKER: It will b 
to, th notice of the Minister. 

brou h 

II, () 

APPROP ATION (RAIl.WAY 
BI L 1980 , 

THE MI ISTER OF 
(SHRI KAMLAPA I 
irJ I beg to mo 

RAlLW 
TRIPATH 

'That th Bill to authori 
m nt and appropriation 0 C 
.further sums from and out 0 
Consolidated nd of India f r 
services of the financial r 197 


